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(c) if so, steps taken by Govern­
ment in this connection?

THE MINISTER OP TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SIIARMA); (a) to (c). Inlormation 

being collected from the State 
Government and will be placed on 
the Table of the House.

Fillinf of Income Retunu b j  As- 
seasees Allotted Permanent Account 

Numbers
a

4845, SHRI SANTOSH MOHAN 
DEV: Will the Minister of FINANCE 
be pleased to state:

whether it is obligatory on the part 
of those assessees who have been al­
lotted permainent account number to 
file theix income-tax returns even 
though their total taxable income 
does not exceed Rs. 15,000/- per 
aimum?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAISINGH SISODIA): 
No, Sir.

Holdini: of Special an^ Exclusive De­
partmental Tests for SC/ST .Em­

ployees Officer Cadre

4846. SHRI T, NAGARATNAM: 
Wni the Minister of FINANCE be 
pleased to state:

(a) the names of Banks which have 
held special and exclusive Depart­
mental Tests only for Scheduled 
Caste and Scheduled Tribe employe­
es for promotion to the officers cadre; 
(year-wise information may be gi­
ven); and

(b) the names of Banks which have 
lowered the “Minimum Elegibility 
Criteria-cum-^servioe Experiance’ ’ 
for SC/ST employes for promotion 
to the officer cadre?

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI MAGANBHAI BAROT); (a) 
and (b). The information is being 
collected and to the extent available 
will be laid on the table of the 
House.
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